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ACT No. XII or 187

Passep By tHE GovERNoOR GENERAL or Inpia

(Received the assent of the Governop
)

General on ¢ 5
1877 on bhe

An Act to amend the Chutia Nagpur En
Hstates Act, 1878.

Preamble, FOR the purpose of amending the Chutiy
Encumbered Estates Act N 0. VI of 187
hereby enacted as follows :—

o

o

Amendment 1. For the word “six”’ shall be substituteg
;g;%ctszgig’lf word “ twelve” in the second clause of the twe

N &
12, clause 2. Section of the said Act.




